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ACT/ TOPIC NOTE PAGE

NO. NO.

TRANSFER OF PROPERTY ACT, 1882

Section 105 – See Section 12 of the Accommodation Control Act, 1961 (M.P.).

 & ns[ksa LFkku fu;a=.k vf/kfu;e] 1961 ¼e-iz-½ dh /kkjk 12A 216 273

PART – II A
(GUIDELINES)

1. Guidelines for Criminal Courts while considering bail applications at the 340
stage of filing of chargesheet.

PART – III
(CIRCULARS/NOTIFICATIONS)

1. Notification dated 07.09.2021 of the Law and Legislative Affairs Department,
Government of Madhya Pradesh regarding Amendment In Madhya Pradesh
Judicial Service (Recruitment and Conditions of Service) Rules, 1994. 3

2. Notification dated 06.04.1992 of the Excise Department, Government of
Madhya Pradesh empowering officers of the Excise department under various
provisions of Madhya Pradesh Excise Act, 1915. 4

PART – IV
(IMPORTANT CENTRAL/STATE ACT & AMENDMENTS)

1. The Madhya Pradesh Excise (Amendment) Act, 2021 55














































































































































































































































































